R e — e e M3

675

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

ORIGINAL APPLICATION NO.311/2022

, e -
P.Nn-ijsom]?ayr\lm Mn-TT&Rf‘z_ozg-/ Dated) — 21|08712

NDOH: 23.05.2025

IN THE MATTER OF :-

DR. JEET SINGH YADAV ... APPLICANT
VERSUS
GOVT. OF NCT OF DELHI ....RESPONDENTS
-INDEX-
S.NO. [PARTICULARS _[PAGE NO. |
01, STATUS REPORT ON BEHALF OF SUB

DIVISIONAL MAGISTRATE, PUNJABI BAGH
IN COMPLAINCE TO DIRECTIONS OF 1& 2
HON'BLE NGT ORDER DATED 25.03.2025.

e ANNEXURE-I ( Photographs of site) 3tol2
03. | ANNEXURE-II (Khatoni of year 2005-06) 13
| 04. ANNEXURE-II (possession handed over to DDA 14 & 15
| dated 12.10.2020)
M
(DEEPAK IR, DANICS)
SUB B
A
=g
Filed By:
New Delhi

]

Date: 22.05.2025

(JYOTI MENDIRATTA)
Advocate for the GNCT of Delhi
Ph: 9811136141
jmalawoffices@gmail.com



	      	                                          (JYOTI MENDIRATTA)                       Advocate for the GNCT of Delhi
Ph: 9811136141
jmalawoffices@gmail.com


Filed By:

New Delhi
Date: 22.05.2025


y

e———

676

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
' ORIGINAL APPLICATION NO.311/2022

NDOH: 23.05.2025

IN THE MATTER OF :-

DR. JEET SINGH YADAV R — APPLICANT
' VERSUS

GOVT. OF NCT OF DELHI ....RESPONDENTS

Status report in the matter of Dr. Jeet Singh vadav Vs Govt. of NCT of Delhi
before Honb'le NGT of Principal Bench, Delhi listed for hearing 2305.2025.

The brief facts/comments in the aforesaid matter are as under:

S. | Khasra | Area Ownership Possession Remarks
N No. handed
0. over to
DDA on
dated

1. | 142 3-1 Gram Sabha Talab | 12.10.2020 | Pond filled with water on
site & no Boundary wall

and Talab is known as

“Dharmuwala”  (Photos
annexed as Annexure-
Page No. 3).

7« |.163 4-16 | Gram Sabha Talab | 12.10.2020 | Pond filled with water,
Boundary wall, Footpath
adjacent to pond, Some
trees, 01 Structure Hall
type and Talab is known
as “Dada Doba” (Photos
annexed as Annexure-
Page No. 4-5).

3. |1178/1 | 1-19 | Gram Sabha Talab | 12.10.2020 Park on haif portion and
other half is vacant and
Talab.is Kiyagvn as “johdi”
~ g as

o
()
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l4,.\_ 373/1 15-18 | Gram Sabha Talab | 12.10.2020 | Mandir, Road, Rooms,
=3 Park, Pond is in some area
filled with water and
Talab is known as
“Takiya” (Photos annexed
as Annexure- , Page
No. 8 to 11).
5. | 1727 | 11-8 | Gram Sabha Talab | Acquired Boundary Wall filled with
vide Award | water and Talab is known
No. as “Chor Aala” (Photos
3/DC(W)/05 | annexed as Annexure-
-06 and | Page No. 12).
possession
handed over
to DSIIDC
dated
12.04.2007

1. That as per Revenue Record ownership of Khasra No.142, 163,373/1, 178/1
Village Mundka-is recorded as Gram Sabha Johar. The possession of the same
has already been handed over to DDA on 12.10.2020. Besides, the Village
Mundka has also been Urbanised vide Notification dated 16.05.2017. Consequent
to this Revenue Department no more remains the jurisdictional Authority.

o)

That as per Revenue Record, ownership of Khasra No.17/27 Village Mundka is

recorded as “Sarkar Daulat Madar”, the same has been acquired vide Award
No.3/DC(W)/2005-06 and possession of the same has also been handed over to

DSIIDC on 12.04.2007.

Accordingly, the status report is submitted for kind consideration before Hon’ble
NGT of Delhi. ‘

Encl.: As above
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